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128-134, Noida, District Gautam Budh Nagar. The allegation is that these 

changes are being made in violation of the environmental norms.   

 

3. That furthermore allegation of illegal felling of trees has also been made by 

the Applicant. 

 

4. That with regards to above, the Divisional Forest Officer, Noida vide letter 

dated 26.12.2024 directed the Range Forest Officer, Noida to carry out the 

inspection of the concerned area and duly provide the inspection report to 

the department. 

 

A copy of letter dated 26.12.2024 is annexed herewith and marked as 

ANNEXURE-1. 

 

5. That in compliance with the directions issued by the Deponent, the RFO 

carried out the inspection dated 18.08.2025 and has submitted the report to 

the Deponent. The observations/ findings from the inspection are as stated 

below: 
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A copy of the inspection report along with photographs is annexed herewith 

and marked as ANNEXURE-2. 

 

OBSERVATIONS: 

6. That the inspection was carried out on disputed points A, B, C, and D 

located within J.P. Wish Township, Sector-128 to 134, Noida, as pointed out 

in the map annexed by the Applicant in the Original Application. 

 

7. That during the inspection of point A, as marked in the OA where housing 

flats are under construction, it was observed, on the basis of the photographs 

annexed to the OA (page no. 45- 71), that one tree had been felled by the 

Project Proponent during the course of construction activities. Accordingly, 

Case No. 34/2025-26 dated 18.08.2025 has been registered against the 

Project Proponent in Dadri Range. The said matter is under inquiry.  

 

A copy of H-2 case and statement is annexed herewith and marked as 

ANNEXURE-3. 

 

8. That with regards to the points B, C, and D, during physical inspection, 

No illegal felling was found at the sites. 
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9. That it is submitted before the Hon’ble Tribunal that with regards to the 

concerned site being situated under the designated National Bird Sanctuary 

i.e. Okhla Bird Sanctuary, it is submitted that land and air distance from the 

Okhla Bird Sanctuary to Jaypee Wishtown has been measured by the Forest 

department.  

 

10. That as per the Gazette Notification dated 19th August 2015 issued by the 

Ministry of Environment, Forest and Climate Change, Government of India, 

the area within 100 meters from the boundary of Okhla Bird Sanctuary is 

designated as an Eco-Sensitive Zone. The aerial distance of J.P. Wish 

Township, Sector-128 to 134, Noida, from Okhla Bird Sanctuary is 

approximately 4.98 km, while the surface distance is about 7.9 km. 

 

The satellite images are annexed herewith and marked as ANNEXURE-4. 

 

A copy of the Gazette notification is annexed herewith and marked as 

ANNEXURE-5. 
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